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Title : Papers laid on the Table of the House by Ministers/members.

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI KRISHNA TIRATH): I
beg to lay on the Table:-

(i) A copy of the Annual Report (Hindi and English versions) of the Rashtriya Mahila Kosh, New Delhi, for the year 2010-
2011, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Rashtriya Mahila Kosh, New
Delhi, for the year 2010-2011.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in library.See No.LT 7167/15/12]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE (SHRI S. GANDHISELVAN): I beg to
lay on the Table a copy of the Memorandum of Understanding (Hindi and English versions) between the Indian Medicines
Pharmaceutical Corporation Limited and the Department of AYUSH, Ministry of Health and Family Welfare, for the year 2012-
2013.

[Placed in library.See No.LT 7168/15/12]

 

 

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI K.C. VENUGOPAL): I beg to lay on the Table:-

(1) A copy of the Central Electricity Regulatory Commission (Sharing of inter-State Transmission Charges and Losses)
(Second Amendment) Regulations, 2012 (Hindi and English versions) published in Notification No. L-1/44/2010-CERC in

Gazette of India dated 29th March, 2012 under Section 179 of the Electricity Act, 2003.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in library.See No.LT 7169/15/12]

 

...(Interruptions)


